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5218. SHRl ANNA JO SH I : Will the 
PRIME M INISTER be pleased to state:

^^1:. (a) whether the unrestricted availability
of imported caprolactum has adversely af­
fected the production of caprolactum by the 
Fertilizer and Chemicals Travancore Lim­
ited, Cochin;

(b) whether the Government have 
received any representation from F A C T  in 
this regard; and

(c) if so. the reactiorV ar*ion taken by 
the Government thereto?

T H E  M INISTER O F  S T A T E  IN TH E  
M IN ISTR Y O F CH EM ICALS AND FER TIL­
IZERS (SHRl ED U A R D O  FALEIRO): (a) to
(c). The free availability of imported 
caprolactum at low prices has not affected 
the production thereof by Fertilisers and 
Chemicals Travancore limited (FA C T), to 
market their product. FA C T, did represent 
to Government in this regard. To  give some 
relief to the indigenous producers, reduction 
in customs duty on import of basic raw 
materials as well as i r K s r e a s e  in customs 
duty on imported caprolactam has been 
announced in the Budget proposals for 1993- 
94.

Funds for Reclamation of 
Wasteland

5219. PROF. PREM DHUV^AL; Will 
the PRIME M INISTER he pleaued to state:

(a) whether funds leceivod from out­
side agencies/ foreign countries and altotted 
by the Government of reclaimuing waste­
land in the country are still lying unutilised;

(b) if so. the details thereof;

(c) the reasons therefor, and

T H E  M INISTER O F  S T A T E  IN TH E  
M INISTRY O F  RURAL D EV ELO P M E N T 
(D E P A R TM E N T O F  W A S TE LA N D S  D E­
V ELO P M EN T) (CO L. RAM SINGH): (a) to
(d). The information is being collected and 
will t>e laid on the Table of the House.

Sut>-Ways in Delhi

5220. S H R l '  C .P .
M UDALAGIRIYAPPA: 
SHRl K.H. MUNIYAPA:

Will the Minister of URBAN D EVELO P- 
M E f ^  l)e pleased to state:

(a) the number of sub-ways constructed 
in Delhi during the last three years;

(b) the details of the expenditure in­
curred thereon; and

(c) the numt>er of sut>-ways proposed 
to be constructed during 1993?

TH E  M INISTER O F  S T A T E  IN THE 
M INISTRY O F  URBAN D EVELOPM ENT 
AND M INISTER O F  S T A TE  IN TH E  MINIS­
TR Y  O F  W A TE R  R ES O U R C E S  (SHRl P.K. 
TH U N G O N ): (a) to (c). The infomnation Is 
being collected and will be laid on the table 
of the House.

Percapita Income

5221. DR. D. VEN K ATESW A R A  RAO: 
Will the Minister of P LA N N IN G  AND 
P R O G R A M M E  IM P L E M E N TA TIO N  be 
pleased to state:

(a) whether the growth rate of India’s 
gross domestic product and national in­
come slowed down considerably while the 
per capita income feel during 1991 -9 2 ;




